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cent. According to data available with
Government, 3 of the Public Sector Banks
viz. State Bank of Iddis, Centrsl Bank of
India and Bank of Baroda bave shown higber
published profits than Caoara Bank for the

year 1986.

(b) There ia no proposal- before the
Gavernment in this regard. ;

Misuse of loreign ¢urroncy travellers®
chogues

§165. SHRI SANAT KUMAR
MANDAL : Wil the Minister of FINANCEB
be pleased to state :

(a) whether foreign currency traveliers’
cheques are being misused in collusion with

bank employees; and

(b) if so, the measures taken or proposed
to check such empioyees-related frauds in
the misuse of travelleny’ cheques ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOQOJARY): {(a) and (b). The
information is being collected and, to the
extent available, will be laid on the Table of
the House.

{Translation)
Fraud 1o State Bank of Indore, Madras

5166. SHRI RAJ KUMAR RAI : Will
the Minister of FINANCE be ploased to
siate

{a) whether a case of fraud to the tupe
of about rupees 3 crores was detected in a
braach of the State Bank of Indore in
Madras during 1983-84;

(b) if so, the number of - employees/
officers held responsible for this; and

{c) the present position of this cape 7
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY): (a) to (c]. Resetve
Bank of India has reported that a case of
fraud iovolving ‘kite flyiog® operations in
several accounts at the Madras (Brogdway)
Branch of State Baok of Indore came to

fight in 1983, the amount involved being

Rs. 6.58 crores. Immediately after the fraud
was detected, the Branch Manager, the
Accountant and the Regional Manager were
suspended and an explanation was catled
from tbe Assistant General Mansger con-
ceroed. The case was also banded over to
CBIl for investigation.. On completion of
investigation by the CBi, and after holding
departmental enquiry and consyltation with
the Central Vigilance '~ Commission, the
HBranch Mansger and the Accountsnt were
dismissed. The Regional Manager was also
censured. Major ponalty proceédings have
beeo initiated against the Assistant General
Mgaoager. The Baok also filed a civil suit in
the Madras High Court in March 1984
against the parties for recovery of its dues.

(English)
Evalaation by programme evalogtion
orgavisation
5167. PROF. NARAIN CHAND

PARASHAR : Will the Minigter of
PLANNING be pleased to state :

(a) whether the Programme Evaluation
Organisation has. conducted any evaluation
of the rural drinking water supply schemes
and rural electrification schemes during the
last theee financial years including the current
financial year in any State;

(b) if so, the findings thereof; and

{¢) if pot, whetber such an evaluation
would be undertaken in the finsncial year
1987-88 and the names of the States in
which it would be conducted ? ’

THE MINISTER OF STATE IN THB
MINISTRY OF PLANNING (SHRI SUKH
RAM) : (») No, Sir, not during the last three
years. However, catlier the Programme
Evaluation Organisstion bad bronght out A





